
IN THE HON’BLE NATIONAL GREEN TRIBUNAL 

 PRINCIPAL BENCH, NEW DELHI  

ORIGINAL APPLICATION 09 OF 2025 

IN THE MATTER OF: 

VINAY SHRIVASTAV  …APPLICANTS 

VERSUS 

STATE OF UTTAR PRADESH.    …RESPONDENTS 

INDEX 

S.No Particulars Page 

No. 

1 SUPPLEMENTARY AFFIDAVIT ON THE BEHALF OF 

MEMBER SECRETARY, SEIAA IN COMPLIANCE TO 

THE ORDER DATED 02.04.2025 

2 COPY OF THE MINUTES OF MEETING ANNEXURE 1 

3 COPY OF TRAIL MAIL ANNEXURE 2 

4 COPY OF DSR KEPT IN ABEYANCE ANNEXURE 3 

5 COPY OF THE ORDER DATED 06.05.2022 ANNEXURE 

4 

6 COPY OF THE MINUTES MEETING DATED 27.03.2025 

ALONG WITH THE TRAIL MAIL ANNEXURE 5 

7 COPY OF THE RELEVANT CONDITION, ALONG WITH 

THE LIST OF DSR TO WHICH THEY WERE MADE 

APPLICABLE, AND WHICH HAVE NOW BEEN 

REINSTATED ANNEXURE 6 

Through 

Date: 10.04.2025  

Place: New Delhi      PRIYANKA SWAMI 

ADVOCATE 

STANDING COUNSEL FOR SEIAA UTTAR PRADESH 

F-13, JANGPURA, NEW DELHI 110014

E-mail: advpriyankaswami@gmail.com
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Replenishment study received 

Sr. No.  District Uploaded in Website 

1. Banda Uploaded in NIC Website Banda 

2. Hamirpur Uploaded in NIC Website Hamirpur 

3. Basti Uploaded in NIC Website Basti 

4. Shamli Uploaded in NIC Website Shamli 

5. Jalaun Uploaded in NIC Website Jalaun 

6. Ghaziabad Uploaded in NIC Website Jalaun 
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